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(c) out of the t tal number of appli- r 

cations pending as on 1 November, 1985, 
how man} of them are one m nth, two 
month ' and three month old; 

(d) rea on8 for the d 1ay; and 

(e) steps taken 0';' proposed to be taken 
to streamline disposal of Passport appli-
cation in time? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI B R. BHAGAT) : (a) 
No Sir. It normally take 2 to 3 months 
to .grant a Pas port 

(b) 18,439. 

lC) Over 3 month 

Over 2 months 

1,732 

3,895 

Over 1 month - 5,156 

Less than 1 month 7,656 

(d) The agitation on re ervation affected 
the working of the Police authorities who 
c uld not attend to the duties involved 
with the identity verificati n reports. he 
work in the Passport Office, Ahmedabad, 
was a) 0 affected a many members of the 
staff could not attend office during that 
Period Thl led t mounting of arrears. 

\ e) The State Government has already 
been addres ed to i sue suitabJ.e instructions 
to th Di trict Po1ice authoriti s in Gujarat 
to expedite Police report on Pas port 
applicant within a maximum period of 
eight weeks. Due to con erted and ner-
getic action on part of the Pas port Office, 
most arrears have alre dy been liquidated. 

nly tho c case are pending in respect of 
which Police reports have not come. 

ivc-D yS Week chedule in States 

561. SHRI RANJIT SI~GH 
GA KWAD: 
S RI V. S. KRISHN IY R: 

Will the PRIM MINISTER be pI ased 
to tate: 

(3) the nam of State Gove nm nt 
which hay intr duc d fiv -day week; 

(b whcth r ni n Gov rnment h d 
usge tcd r w uld u t to tho Stat 

whieh have not yet impJemented a five-day 
week in th'!ir respective States to introduce 
five-day week; and 

(c) if so, whether Union Government 
bave received any n ~ative respon e from 
any of tho eStates? 

T D PUTY MINISTER IN THE 
MINISTRY 0 PERSONNEL AND 
TRAINING, ADMINISTRATIVE RE. 

ORMS AND PUBLIC GRIEVANCES 
AND PENSION (SHRI P. CHIDAMBA-
RAM) : (a) to (c) "State Public Services" 
figure as an item (Item 41) in List-II-State 
List in the Seventh Schcdule to the Constitu-
tion of India and, as such, it is for the 
State Government to decjde whether to 
introduce 5-day week in the State Govern-
ments. The Central Government, however, 
has sent a copy of instructions about the 
5-d ay week in the Centre f('Jr the informa. 
tion of the State Government . Information 
about the names of the State Governments 
which might have introduced 5.day week is 
not available with the Centre. The Central 
Government ha however received informa-
tion that Gujarat , Tripura and Orissa have 
not introduced th ... 5-day week 

Nuclear Power Plant in Andhra 
Pradesh 

Sf12. SHRI V. SOBHANADR SWARA 
RAO: Will the PRIME MINISTER be 
p1eased to state; 

(3.) wheth r Andhra Pradesh had 
demanded .the setting up of a nuclear power 
plant in the Stat ; 

(b) whether any expert team had 
visited certain site in .,a\ndhra Pradesh in 
th.s connection; and 

(c) if so, th findings f the team and 
the final decision ta en by Government in 
this r gard 7 

TH MINIST R OF STAT IN THE 
MINISTRY OF SC ENCE AND TECHNO. 
L GY AND IN TH DEPARTMENTS 
OF EA DEV LOPM NT, ATOM C 

N GY, LECTRONICS AND SPACE 
(SHRI SHI VRAJ V PATIL): (a) Yes, 

tr. 

(b) e, Sir. 

(c The Site Selection Committee ha 
examin d the it in S uth rn Electricity 




